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Item No. 07            Court No. 1
    

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 
 

 
Original Application No. 198/2019 

 
 

Sham Lal Garg       Applicant(s) 

 
Versus 

State of Haryana       Respondent(s) 

 
 

 (Report filed in O.A. No. 198/2019) 
 

  

  Date of hearing: 02.08.2019 
 

 
 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
  HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER 

    HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER 

    HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
 
 

 
 For Applicant(s):  None 
   
For Respondent (s):  Mr. Rahul Khurana, Advocate for HSPCB 
 
    

 
 
 

 

ORDER 
 

 

 A factual and action taken report was sought from the Haryana 

State Pollution Control Board (HSPCB) vide order dated 16.04.2019 

in respect of an allegation that oil was being extracted from worn 

out/used bus, truck, car and other tyres at Churni Village on 

Karnala Indri Road in Karnal, Haryana causing pollution. 

 

 Accordingly, report dated 12.06.2019 has been received from 

the HSPCB to the effect that on verification, the activities of the units 

operating in area were found to be as per norms. There was no tyre 
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burning or extraction of oil except in one unit which was having valid 

consent. 

 
 In view of above, no further order appears to be necessary but 

the unit engaged in activity of recovery of pyrolysis oil from waste 

tyres may be kept under surveillance in view of potential for 

pollution. 

 
 The application is disposed of. 

 
 

 
Adarsh Kumar Goel, CP 

 
 

 
S.P. Wangdi, JM 

 

 
 

K. Ramakrishnan, JM 

  
 

Dr. Nagin Nanda, EM 
 

August 02, 2019 

Original Application No. 198/2019 
DV 
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